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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.06.2021 (WEDNESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 122 of 

2020 

 
 

G.A. Abimanyu Raja 

Vs. 

Syndicate Bank & Anr. 
 

Rohini Musa  K.V. Balakrishnan 

2.  Comp. App. (AT) 

(Ins) No. 932 of 

2020 

 

Edelweiss Asset Reconstruction 

Company Ltd.  

Vs. 

Shri Shyam Sundar Rathi & Anr. 

 
 

R.P. Agarwal Shyam Sunder Rathi-

R1 

Nipun Katyal 

Dhananjay Kumar-

R2 

3.  Comp. App. (AT) 

No. 140 of 2020 

 

Part Heard 

Surjeet Singh 

Vs. 

Usha Rani Jha & Ors.  
 

 
 

Abhay K. Das Ankur S. Kulkarni-

R1 

Akash Sharma-R2, 

R3 & R4 

 

 

For Admission (Fresh Case) 

4.  Comp. App. (AT) 

(Ins) No. 324 of 

2021 

 
 

Manoj Kumar Srivastava & Anr. 

Vs. 

Anil Kumar Jain and Ors. 
 

 
 

Milan Singh Negi Abhishek Anand-RP 

 

For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 657 of 

2020 

 
 

Punjab National Bank 

Vs. 

Supriyo Kumar Chaudhuri & Ors. 

 
 

Avinash Mohapatra Swati Dalmia-R1 

Shikhar Singh-R2 

6.  Comp. App. (AT) 

(Ins) No. 786 of 

2020 
 

Anil Kumar 

Vs. 

Allahabad Bank & Ors. 

 

Rajendra Beniwal  Pratiksha Sharma R1 

Saurabh Kalia 

Sidharth Tandon, R-
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7.  Comp. App. (AT) 

(Ins) No. 122 of 

2021 

 
 

BKB Transport Pvt. Ltd. 

Vs. 

NTPC Ltd. 
 
 

Saurabh Jain   Balbir Singh-ASG 

R. Sudhinder 

8.  Comp. App. (AT) 

(Ins) No. 245 of 

2021 

 

Schreiber Dynamix Diaries Pvt. Ltd. 

Vs. 

Sumat Gupta 

Resolution Professional 

International Mega Food Park Ltd. 
 
 

R.Sudhinder  
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9.  Comp. App. (AT) 

(Ins) No. 288 of 

2021 

 

New Okhla Industrial Development 

Authority  

Vs. 

Nilesh Sharma, Resolution Professional 

& Anr. 

 

Sourav Roy Abhijeet Sinha 

Palash Singhai-R1 

Prithu Garg 

Harimohana N.-R1 

10.  Comp. App. (AT) 

(Ins) No. 307 of 

2021 

 

 

Intec Capital Ltd. 

Vs. 

Manish Kumar Bhagat 

RP of Perfect Boring Pvt. Ltd. 

 

Vinod Kumar 

Chaurasia 

Manish Kumar 

Bhagat-RP 
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